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DELHI LEGISLATIVE ASSEMBLX

BULLETIN PART-II

(General information relating to Legislative
and other matters)

viaﬂn&sdqy. July 1%, 1996/Ashad 26, 1918 (Saka)
No.. 7 7/ '

Hon'ble members are informed that consequent upon the
three Janata Dal members joining the Congress I, Hon'ble
Speaker ‘has been pleased to order re-allocation of seats to
the members as follows:

Name of Member Se & No. Reallotted
Presently held Seat No.

e e e e e

Shri Parvez Hashmi 52 i 62
Shri Haroon Yusuf ' ‘ 62 57
Shri Shoaib lgbal 57 52

The seating arrangements of other Hon'ble members would
remain unchanged.

A copy of the. new seating plan is enclosed.

(F.N. GUPTA)
SECRETARY



